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PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF REGISTRAR 
OF NEWSPAPERS, 1968 

THE MINISTER OF STATE IN THE 
MINISTR Y OF INFORMA nON AND 
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL) I On Behalf 
of Shri Satya N arayao Sinha, I beg 
to lay 00 the Table a copy of the 
Annual Report (Part II) of the Registrar of 
Newspapers for India on Press in lodla for 
the year 1968. [Placed in Library. See 
~  LT-2S99/70] 

DISPLACED PERSONS (COMPENSATION 
AND REHABILITIATION) AMENDMENT 

RULES 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI 
S. C. JAMIR): 00 behalf of Shri 
Bhagwat Singh Azad, I beg to lay 
00 the Table a copy of tbe Displaced 
Persons (Compensation and Rehabili-
tation) Amendment Rules, 1969, pub-
Ihhed in NO'ificatioll No. G. S. R. 11 in 
Gazette of India dated the 3rd January. 1970 
under sub-section (3) of section 40 of tbe 
DI'pJaced Persons (Compensation and Re-
habilitation) Act, 1954. [Placed in 
Library. See No. LT-2600/70] 

~ UNDER WAREHOUSING 

CORPORATIONS ACT, ETC. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERA TlON (SHRI ANNASAHIB 
SHINDE) :  I beg to lay on the Table : 

(I) A copy of the Central Warehousing 
Corporation (Amendment) Rules, 1969 
(Hindi version) published in Notification 
No. G.S.R. 2241 in Gazette of lodia 
date the 17th January, 1970, under sub-
section (3) of section 41 of Warehousing 
Corporations Act, 1962. 

(2) A copy of Notification No. G .S.R. 
2772 (Hindi and Englisb Versions) pub-
lished in Gazette of India dated tbe 20th 
December, 1969 making certain amend-
ment to NOlificatlon No. G S.R. 1835 
dated tbe 29:h July, 1969, under sub-
section (6) of section 3 of the Essential 
Commodities Act, 1955. [Placed in 
Library. S<e N J. L T ~  /70] 

(3) A copy of the Anunal Report of 
tbe Maharashtra Agro-Industries Deve-
I<,pment Corporation Limited, ~ ay 

for the year ) 968-69 along witb the 
Audit Accounts and the comments for 
the Comptroller and Auditor General 
thereon, under sub-section (1) of sectiOD 
619A of tbe Companies Act, 1956, 
[Placed in Lib/ary. S,c No. LT-2602/ 
70,] 


